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LOK SABHA

Wednesday, July 30, 1975/Sravana 8,
1897 (Saka)

The Lok Sabha met at Eleven of the
Clock
[MR. SPEAKER in the Chair]

PAPERS LAID ON THE TABLE

“CURRENT EcONOMIC SITUATION: A
ReEvizw”

THE MINISTER OF FINANCE
(SHRI C. SUBRAMANIAM)- I beg
to Jay on the Table a document en-
titled ‘“Current Economic Situstion.
A Review”—(Hindi and English ver-
sions) [Placed wn Library. See No.
L'T-9896/75.]

RicuarpsoN AND CruppAs Liap. (Ac-
QUISITION AND TRANSFER OF UNDER-
TAXKING) RuLes, 1974

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
rﬁ_mgmnon (SHRI PRABHUDAS
PATEL): On behal? of Shri A. C.
George, I beg to lay on the Table a
statement (I-findl and English ver-
sions) giving reasons for delay in
laying the Richardson and Cruddas
Limited (Acquisition and Transfer of
Undertaking) Rules, 1974 published in
Notification No. 8.0. 147(E), in Gazette
of India dated the 20th March, 1978.
[Placed in Library. See No. LT-5897/
75.]

REPORT ON THE WORKING OF DEPOSIT
INSURANCE CORPORATION, Bomsay, No-
TIFICATION re,  SPECIAL  Derosmr
SCHEME AND FOREIGN  ExcHANGE

REGULATION (AMENDMENT) RuULES

— W —

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI-
MATI SUSHILA ROHATGI): I beg
to lay on the Table:—

(1) A copy of the Report (Hindi
and English versions) on the
working of the Deposit In~
surance Corporation, Bombay,
for the year ended the 381st
December, 1974 along with
the Audited Accounts, under
sub-section (2) of section 32
or the Deposit Insurance Cor-
poration Act, 1961 [Placed in
Library. See No. LT-9808/
75.]

(2) A copy of Notifieation No.
FIB(II 20/75, (Hindi and
Endlmh versions) published
in Gazette of Indis, dated the
30th June, 1975 regarding fn-
troduction of a Special De-
posit Scheme for the benefit
of non-Govarnment provident,
superannuation and gratuity
funds. [Placeg in Library.
See No. LT-9889/75.]

(3) A copy ok the Fpreign, Kx-
change Regulation (Amend-
ment) Rules, 1974 (Hindi and
English versions) published
in Notification No. G.5,B. 643,
in Gazette of Jadia deted the
31st May, 1975, under sub-
section () of-sention 70 of
the Foreign Kschange Ragu-
Wtion Act, 1973.. [Placed n
Library, See No. LT-9900/
7501



